NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 22.03.2022 (TUESDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr.
Member (Technical)

Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Deepak Kishan Chhabria & Anr. Mohit Chadha Mahesh Agarwal
No. 64 of 2020 Vs. Nishant Rao
Orbit Electricals Pvt Ltd & Ors. Shikhilsuri-R1
Himanshu Satija-R2
Abhijeet Sinha-R3.4
Shivam Wadhwa-R6
For Admission (After Notice)
2. Comp. App. (AT) | Partha Paul Om Prakash Amit Mahaliyan
(Ins) No. 1138 of | Vs.
2019 Kotak Mahindra Bank Ltd. & Anr.
3. Comp. App. (AT) | Rungta Business Pvt. Ltd. Ankur S.Kulkarni Sonal Anand
(Ins) No. 179 of | Vs. Aayush Sai
2020 Shradha Agencies Pvt. Ltd.
4. Comp. App. (AT) | Hitesh Rathod Aditya Dewan Zinnea Mehta
(Ins) No. 440 of | Vs. Chintan Gandhi
2021 Ariisto Developers Pvt. Ltd. Jay Sangrajka-RP
Acting through Mr. Jayesh Sanghrajka, Tishampati Sen-R1
Resolution Professional & Ors.
5. Comp. App. (AT) | Airwil Intellicity Social Welfare Society | Kumar Mihir Sameer Rastogi-R3
(Ins) No. 755 of | Vs. Atul Sharma-R4
2021 Ascot Projects Pvt. Ltd. & Ors.
6. Comp. App. (AT) | Sudip Dutta @ Sudip Bijoy Dutta Kumar Anurag Singh | Ashwini Kr. Singh
(Ins) No. 807 of | Vs. Joydip Mukherjee
2021 State Bank of India
For Hearing
7. Comp. App (AT) | AMI Alloyes Aditya A. Pande Anando Mukherjee
(Ins) No. 895 of | Vs. Zaid A. Khan
2019 Rappid Valves (India) Pvt. Ltd.




8. Comp. App. (AT) | Manoj Jayaswal Sandeep Bajaj Arti Singh
(Ins) No. 770 of | Vs. Avik Mukherjee-R2
2020 Punjab National Bank & Anr. Aakashdeep S Ruda
Rishav Banerjee
9. Comp. App. (AT) | Oriental Bank of Commerce Rajesh Kumar Rahul Kumar-R1
(Ins) No. 184 of (Now Punjab National Bank)
2021 Vs.
Prakash Asphaltings and Toll Highways
(India) Ltd.
With
10. | Comp. App. (AT) | India Infrastructure Finance Company Rajesh Kumar Rahul Kumar-R1
(Ins) No. 207 of | Ltd. Swati Khanna
2021 Vs.
Prakash Asphaltings and Toll Highways
(India) Ltd. & Anr.
With
11. | Comp. App. (AT) | Prakash Asphalting & Toll Highways Monish Panda Rajesh Gautam-R1 &
(Ins) No. 226 of | (India) Ltd. R2
2021 Vs.
Oriental Bank of Commerce (Now
Punjab National Bank) & Anr.
12. | Comp. App. (AT) | KKR India Financial Services Ltd. Shankh Sengupta Henna George-R1
(Ins) No. 475 of Vs. Keyur Gandhi-R3
2021 & I.A. No. Sintex Plastics Technology Ltd and Ors. Hafeez Patarwala-R4
1813 0f 2021 Shubhabrata
Chakraborti
With
13. | Comp. App. (AT) | Amit Dinesh Chandra Patel Heena George Vividh Tandon
(Ins) No. 577 of Vs. Deepak Joshi
2021 KKR India Financial Services Ltd. & Kaazvin Kapadia
Anr. Angelika Awasthi-R1
With
14. | Comp. App. (AT) | DSP Investment Managers Pvt. Ltd. Hafeez Patanwala Heena George
(Ins) No. 674 of Vs. Arjun Sheth-R2
2021 Sintex Plastic Technology & Ors. Ketul R. Patel-R3
Kaazvin Kapadia-R4
With
15. | Comp. App. (AT) | Insolvency and Bankruptcy Board of Vikas Mehta Henna George
(Ins) No. 814 of | India Arvind Kr. Gupta
2021 Vs. Shivani Sharma-R1
Sintex Plastics Technology Ltd. & Ors. Shubhabrata
Chakraborti
16. | Comp. App. (AT) | Rishi Kapoor Satish Rai Nipun Gautam —R1
(Ins) No. 579 of | Vs.
2021 Anand Sonbhadra

Resolution Professional of Shubhkamna
Buildtech Pvt. Ltd.




17. | Comp. App. (AT) | M K Pandey Sujeet Kumar Raghav Shankar
(Ins) No. 607 of Vs. Navneet R-R1
2021 R. Subramania Kumar, Ketan Gaur
Administrator DFHL & Ors. Dhritiman Roy-R2
Raunak Dhillon-R3
With
18. | Comp. App. (AT) | Ajay Kumar Thakur Sujeet Kumar Liz Mathew
(Ins) No. 852 of Vs. Ketan Gaur
2021 R. Subramania Kumar,
Administrator DFHL & Ors.
19. | Competition App. | Khanduja Coal Transport Co. Amar Ramani
(AT) No. 23 of Vs. Jatin Kumar
2017 Competition Commission of India &
Ors.
With
20. | Competition App. | B. Himmat Lal Agrawal AnubhavMardikar
(AT) No. 24 of Vs.
2017 CCI & Anr.
With
21. | Competition App. | Punjab Transport Co. &Anr. Arunava Mukherjee
(AT) No. 26 of Vs.
2017 Competition Commission of India &
Anr.
With
22. | Competition App. | Jasbir Singh Saini, Proprietor of Praveen | T. SundarRamanathan
(AT) No. 27 of Transport
2017 Vs.
CCI
With
23. | Competition App. | KanhhaiyalalKhandelwal T. SundarRamanathan
(AT) No. 28 of VS.
2017 CCI & Anr.
With
24. | Competition App. | KanhhaiyalalKhandelwal, T. SundarRamanathan
(AT) No. 29 of partner of Khandelwal Transport
2017 Vs.
CCI & Anr.
With
25. | Competition App. | Punya Coal Road Lines NakulMohta
(AT) No. 30 of Vs.
2017 Competition Commission of India &
Anr.
With
26. | Competition App. | Avaneesh Logistics Pvt. Ltd. & Anr. Ankita Chaudhary
(AT) No. 35 of Vs. Rathi

2017

CCI & Anr.

With




27. | Competition App. | Khandelwal Earth Movers &Anr. Johnson Subba
(AT) No. 36 of Vs.
2017 CCI & Anr.
With
28. | Competition App. | Bimal Kumar Khandelwal & Anr. Johnson Subba
(AT) No. 37 of Vs.
2017 CCI & Anr.
With
29. | Competition App. | SSV Coal Carriers Pvt. Ltd. & Anr. Jaspreet Singh Rai
(AT) No. 16 of Vs.
2018 CCI & Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-

Registrar



http://www.nclat.nic.in/

